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A 1-2/2011 in CIVIL APPEAL NO 3130-3131 CF 2008

AGRI CULTURAL PRODUCE MARKET COWM TTEE Appel | ant (s)
VERSUS
JAYANT VEGO LS & CHEM CALS PVT LTD & ANR Respondent (s)

(for directions and office report)
Date: 26/09/2011 These Appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTICE G S. SI NGHVI
HON BLE MR JUSTI CE SUDHANSU JYOTI MJKHOPADHAYA

For Appell ant(s) Dushyant Dave, Sr. Adv.

B. K Satija, Adv.
For Respondent (s) Sanj ay Bhatt, Adv.

Am t Vadhwa, Adv.

. S. Mahendran, A. O R [Not present]
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(Ms.) Vipin Gupta, A.O R [Not present]

UPON hearing counsel the Court made the follow ng
ORDER
The applications are dism ssed.
The main appeals be listed for hearing in the
mont h of January, 2012.

(A.D. Sharnmm) (Phool an Wati Arora)
Court Master Court Master



